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8,trlke ID Telllllllco, Calcutta 

9388. SHRI JYOTIRMOY BASU : 
SHRI BHAGAWAN DAS: 
SHRI SATYA lI/ARAIN 

SINGH: 
SARI GANESH GHOSH: 
SHRI DEVEN SEN : 

bave reproaented to Government lIIailllt 
ib is ban ; and 

(el if 80, detail. tbereof and th, reac-
tion of Government thereto 1 

THE MINISTER OF FOOD. AND 
AGRICULTURE (SHRl lAGJlWAN 
RAM): (al Yes, Sir. 

Will tbe Minister of LABOUR AND _ (b) Milk in liquid from is an essential 
REHABILITATION be pl~ased to state: item in tbe diet of children, invalids. 

(al whet1ter it is a fact that Texmaco - DUrsinl mothers and others. Low income 
tact ory Deiar Calcutta is loinl to have a troup people may be able to alford a small 
Itrike from tbel6th April, 1968. quantit) of milk. They cannot buy upon-

(b) wbether it is also a fact tbat tbe 
owners have served ntensive lay-oft" and 
. -retnmcbment orders; and 

(c1 if so, tbe stepa wbicb Government 
haVe taken to avert tbis strike? 

THE MINISTER OF LABOUR ANb 
REHI\BILlTATION (SHiH HATH!): (al 
Yes, Sir. The workmen of the two factories 
of TEXMACO at Bellhoria and AIBrpra, 
24-Parlana. went on strike with elfect 
rrom 15.468. 

(b) Yes, Sir. 
(c) A Dumber of tripartite meetinp 

were conYeDed by tbe Labol1r Directorate 
of West Benllal. Government for resolvins 
tbe dispute. Attempts are beina made by 
the Directorate for resumption of work in 
both the factories on tbe basil of a mutual 
aarcement. 

9189. SHRI KANWAR tAL 
GUPTA: 

SHRI.MANIBIlAl J. PATEL: 
SHRI MAHANT DIGVIJAI 

NATH: 
SHRISHASHIBHUSHAN 

BAIPAI: 
SHRI T. P. SHAH: 

Will tbo Minister of FOOD AND 
AGlUCULTURE be pleased to state: 

(a)' wiletber it is a fact tbat tho Centrat 
Qovernment have suggested a ban on tbe 
manufa.cturc Qf Khoa and '·other milk pro-_ 
ducts .in Delhi ; 

tb) is 10, the reasons tberefor ; 
(e) the elttent to which It -will help to 

~tbe pPCummeat of milk in.Delbi; 

. W "het"er it i~ " fJ,c\ \ltat tbo Ha~""'j 

,ive milk products. The ban is necessary 
to ensure that adequate fluid milk il avail-
able In Delhi • 

(c, It is dillcult to estimate precisely 
the extent to wbich the ban will help the 
procurement of milk in Delhi. But if 
tbere is no ban, manufacture of Khoa and 
otber milk products will continue, m~y 
even 10 up and will effect tbe availability 
of liquid milk In tbe market. Consequently 
available milk may sell mucb dearer. 

(dl Yes, Sir, 
(e) Representations aIBinst the propo .. 

td ban have been received from tbe follow-
Ina :-

(il Halwols, Bakers and Reatau-
rants Association Ltd., Delhi. 

(ii) The AlllDdla Hotels-Na/wals 
Federation, Delbi. 

(iil) Mava Vyapar SaUlb, DeIhl 
(Read.l. -

(Iv) Khoya Manufacturel and Sellers 
A •• ociation. Tbe ban is consi-
dered by Government to be 
essential In the public interest 
,for supply of Buid milk to the 
citizens of Delbi. There is 
similar ban in operation in 
Haryana wherefrom milk is pro-
cured for Delbi. 

9390. &HRI KANWAR LAL GUPTA I 
SHIH BENI SHANKER 

SHARMA: -
SURI D. C. SHARMA: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state ; 

(s) whetb·iir it is a-fact that inspite-or 
\)limper cro!,! ~barif -ri~ I!!IIJ 19W~ P'"9"' 




